NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 13.09.2017.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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Counsel for petitioner is present. Counsels for respondents are present. Counsel for
R-22 requested time to file objections to the main petition. Listit on 11.10.2017.

All' 1.As to be listed on the same day. Counsel for petitioner reported that the I.As to

be taken up for hearing before the main petition is taken up. Therefore, all I.As are listed on
11.10.2017.
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